!

feroent faem= wwr ek
HHTAR HMT-2
(faarft Ten s=a A/l | et 9= SIFaR])
25 Bradl, 2004 / w7, 1925 (9rh)

gegr: 20
fereetl o1t 91 & wel &1 AHiea

feeell oid @19 fifeW,1998 vd wedt ey fRurnfech wRer gt o
SfraT e g, 16(1)/UD/(DWB)/98-99/4199 famias 6™ arer, 1998 & wrasi &
IR A e weled A I o 85 et @1 faam ww & Frefalea gewt
B facett ot 9i€ # wed #=-ia foar & -

1. sd] sieifar v, Suregar
2, sfl dax U1 N8, dew
3. = wwdR fz fAget, e

Rigref v

DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-11

(General information relating to legislative and other matters)
Wednesday, 25™ February 2004/Phalguna 7, 1925 (Saka)

No. 20
Nomination of Members to the Delhi Jal Board

As per provisions of ‘The Delhi Water Board Act, 1998 and Notification
No.F.16(1)/UD/(DWB)/98-99/4199 dated the 6™ April 1998 issued by the Urban Development
Department, Government of Delhi, the Hon’ble Speaker is pleased to nominate the following
Members of the Legislative Assembly of the National Capital Territory of Delhi to the Delhi Jal
Board:

1. Smt. Anjali Rai Vice-Chairperson
2. Shri Kanwar Karan Singh Member
3. Shri Ramvir Singh Bidhuri Member
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